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Central University, Assam

6396. SHRI KABINDRA PUR-
KAYASTHA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
10 state;

{a) whether classes in the Central Uni-
versity Assamwere to begin fromthe current
academic session;

(b) whether the beginning of the aca-
demic session has been delayed;

(c) if so, the reasons therefor;

(d) whether the Government propose to
start the classes in some other suitable build-
ing pending construction of the Central Uni-
versity;

(e) if so, the detalils thereof; and

(f) the findings of the Committee that
visited the proposed site for the Central
University?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH)j: (a) No, Sir.

(b) to (e). Do not arise.

(f) ¥he Site Selection Committee consti-
tuted by the Department of Education has
recommended a site near the Regional
Engineering College, Silchar.

Extenslon of Guntur-Donakonda
Rallway Line

6397. SHRIDATTATRAYA BANDARU:
WE the Minister of RAILWAYS bepleasedio
state:

{a) whether there Is any proposal to
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extend the Guntur-Donakonda railway line
up to Dronachellam; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a)and (b).
Guntur-Donakonda-Dronachellam is al-
ready anexisting MG line,which is now being
convertedto B.G.

Levy Sugar

6398. SHRIMATI DIPIKA H.
TOPIWALA.
SHRI DILEEPBHAI SANG-
HANI:
SHRI RAMESHWAR PATI-
DAR:

Willthe Minister of FOODbe pleased to
state:

(a) whether UnionGovernment propose
to fix the levy sugar quota on the basis of
population of the Census of 1991;

(b) if not, the reasons therefor;

(c)whetherthe State Governments have
sought increase in the quota of levy sugar;

{(d) ¥ so, whetherthe Union Government
have increased the quota; and

(e) if so, the details theraof, state-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) No, Sir.

{b) In view of the limited availability of
lavy sugar, it has not been found possible to
update the levy sugar quota based on 1991
census.,

{c) Yes, Sir.





